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LIFE Regional Office, Karnal Region
Haryana State Pollution Control Board
illegible
Website-www.hspcb.gov.in E-Mail illegible

No. HSPCB/KAR/2024/1llegible Dated: 18/11/2024
To
M/s Deepak Builders and Engineers India Pvt. Ltd. (RMC Plant), Village Kutana, Tehsil
Ballaha Assandh, Karnal.
Sub: Show cause notice for Closure under section 31-A of
the Air (Prevention and Control of Pollution) Act,
1981 & under section 33 - A of the Water (Prevention
and Control of Pollution) Act, 1974 and along with
Imposition of Environmental Compensation as per
HSPCB's Environmental Compensation Policy and
Imposition of Environmental Penalty as per The Jan
Vishwas (Amendment Of Provisions) Act, 2023 for
violation of Section 21 and 22 of Air (Prevention and
Control of Pollution) Act, 1981 & 25 and 26 of Water
(Prevention and Control of Pollution) Act, 1974.

Whereas Graded Response Action Plan has been implemented to control Air Pollution
in the whole Delhi-NCR.

Whereas, the Commission for Air quality Management in NCR and adjoining
area/ CAQM has issued  Order/Direction  vide letter No. vide No.
120017/27/IGRAP/2021/CAQM/1092 dated 14th November, 2024.

WHEREAS, the Central Government has made the Water (Prevention and Control of
Pollution) Act, 1974 and Air (Prevention and Control of Pollution) Act, 1981; and vide
provisions of these Acts every water/air polluting industry/unit/operation/process is required
to obtain consent to establish and consent to operate from the State pollution Control Board,;

and,
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WHEREAS, for the purpose of protecting and improving the quality of environment
and preventing and abating environmental pollution, the standards for discharge/emission of
environmental pollutants from the industries, operations or processes have been specified
under the Environment (Protection) Rules, 1986; and it is mandatory to every industry,
operations or processes to keep their effluent/emission quality within the specified norms all
the time; and

WHEREAS, M/s Deepak Builders and Engineers India Pvt. Ltd, (RMC Plant) at Village
Kutana, Tehsil Ballaha Assandh, Karnal is a Ready mix cement concrete Plant;

WHEREAS, the process of the unit involves heavily environment polluting activities;

WHEREAS, under the Environment (Protection) Rules, 1986 standards for units are
notified; and every unit shall strictly adhere to prescribed norms; and

WHEREAS, your unit was inspected by the JEE/Field Officer, HSPCB, Karnal
Region on 17/11/2024;

WHEREAS at the time of the inspection following shortcomings were found:-
CTL/CTO from HSPCB have not obtained.

ECD based DG set not provided on 125 KVA.

Adequate APCM not provided.

RMC Plant found not in-operation during inspection.

H W o

THEREFORE, you are hereby show caused for 15 days as to why closure act illegible
section 33-A of Water (Prevention & Control of Pollution) Act, 1974 and under 31-A of Air
(Prevention & Control of Pollution) Act, 1981 for the violation illegible to be taken against
your unit.

In case you fail to comply with the deficiencies mentioned above within stipulated
period, it will be presumed that you have nothing to say in this regard and accept the status as
mentioned above, which will warrant action against your unit under section 33 - A of the Water
(Prevention and control of Pollution) Act, 1974 & under section 31-A of the Air (Prevention
and control of Pollution) Act, 1981.

The same would be in addition to the Imposition of Environmental Compensation as
per HSPCB's Environmental Compensation Policy and Imposition of Environmental Penalty
as per The Jan Vishwas (Amendment Of Provisions) Act, 2023.

This may be treated as most urgent




CC:- The Chairman HSPCB, Panchkula for kind information, please.
Signature in English illegible dated 18/11/2024
Regional officer
Karnal Region

True typed copy



321



322



323



324



325



326



327



328



329



330



331



332



333



334



335



336



337



	REPLY ON BEHALF OF THE RESPONDENT INDEX
	REPLY
	ANNEXURE P1
	ANNEXURE P2
	ANNEXURE P3
	ANNEXUE P4
	ANNEXURE P5
	ANNEXURE P6

